| TEM NO. MM 5 COURT NO. 2 SECTI ON X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

WRI T PETITION (CIVIL) NO 85 OF 2006

TAM L NADU JUDI Cl AL OFFI CER ASSOCI ATI ON Petitioner(s)
VERSUS
H GH COURT OF MADRAS TH. R G & ANR Respondent ( s)

(Wth appln. for ex-Parte stay and office report)

Date: 28/02/2006 This Petition was called on for nentioning today.

CORAM :

HON BLE MRS. JUSTI CE RUVA PAL

HON BLE MR JUSTI CE DALVEER BHANDARI
For Petitioner(s) Dr. AF Julian, Adv.

M. Sumt Kumar, Adv.for

M S Arput ham Aruna & Co. , Adv.

For Respondent (s)

UPON bei ng nmentioned the Court nmade the foll ow ng

ORDER

Li st on due date.



(Usha Bhar dwaj ) (Madhu Saxena)

Court Master Court Master



